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CP NO.92/ALD/2016

Sh. Amit Kumar, proxy on behalf of petitioner counsel Sh. P.K_ Bajpai. None

for the respondent.

The petitioner counsel seeks time to file a rejoinder to the reply of the

respondent. Hence, the time is granted.

The matter to be listed on 19" January, 2018,

Dated:13.12.2017 H.P. Chattarvedi, >~
Member (Judicial)

Kavya Prakash Srivastava
{Stenographer)



